
Press Note 

Revision/formulation standards for fruits and vegetables 

 The draft amendment regulation revised the standards and quality parameters for Table 
Olives and also prescribes a new set of standards for number of products including Vanilla, 
Coconut Milk, Coconut Cream, Dried Apricots, Cocoa Beans, Arecanuts or Betelnuts or Supari, 
coumarin content in cinnamon, Seasoning for Noodles and Pasta. 

 FSSAI has draft notified the above mentioned standards on 15.11.2016 inviting 

suggestions and objections within a period of 30 days from the date of publication of the notice. 

Mean while FSSAI has operationalised the standards for table olives and coumarin content in 

cinnamon with effect from 24.11.2016. The food business operators shall follow the standards 

for table olives and the enforcement of these regulations shall commence with effect from the 

ensuing 1st January or 1st July of the year, as the case may be, subject to a minimum of 180 days 

from the date of final notification of these regulations in the Official Gazette. 

The standards with respect to coumarin content in cinnamon shall come into force with 

immediate effect from the date of operationalisation in order to curb unfair practice of menace 

of cassia being sold as cinnamon in the country.  

 

 

 

  

 

 








